
SCHEDULE II 

FORM B 

PUBLIC ANNOUNCEMENT 

(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016) 

FOR THE ATTENTION OF THE STAKEHOLDERS OF FOREVER PRECIOUS JEWELLERY AND 
DIAMONDS LIMITED 

1. Name of Corporate Debtor Forever Precious Jewellery And Diamonds Limited 

2. Date of incorporation of corporate debtor 29 January 1996 

3. Authority under which corporate debtor is 
incorporated/ registered 

Registrar of Companies – Ahmedabad 

4. Corporate identity number / limited liability 
identity number of corporate debtor 

U36911GJ1996PLC028701 

5. Address of the registered office and principal 
office (if any) of corporate debtor 

11/12, Premchand Nagar Co. Op. Housing Society 
Ltd Near Judges Bunglow, Vastrapur, Ahmedabad 
Gujarat - 380015  

6. Date of closure of Insolvency Resolution Process 31 August, 2020  

7. Liquidation commencement date of corporate 
debtor 

01 September, 2020  

8. Name and registration number of the insolvency 
professional acting as liquidator 

Name : Amit Gupta 
Reg. no. : IBBI/IPA-001/IP-P00016/2016-17/10040 

9. Address and e-mail of the liquidator, as 
registered with the Board 

Address: 702, Janki Centre, Dattaji Salvi Road, Off 
Veera Desai Road, Andheri West, Mumbai - 
400053 
e-mail:caamith.gupta@gmail.com 

10. Address and e-mail to be used for 
correspondence with the liquidator 

Address: 702, Janki Centre, Dattaji Salvi Road, Off 
Veera Desai Road, Andheri West, Mumbai - 
400053 
email: liquidator.fpjdl@gmail.com 

11. Last date for submission of claims 01 October, 2020 

 
Notice is hereby given that the Hon’ble National Company Law Tribunal, Ahemdabad Bench has ordered the 
commencement of liquidation of the Forever Precious Jewellery And Diamonds Limited on 01 September, 2020 
under Section 33 of the Code.  

The stakeholders of Forever Precious Jewellery And Diamonds Limited are hereby called upon to submit a proof 
of their claims, on or before 01 October, 2020 to the liquidator at the address mentioned against item 10. 

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may 
submit the proof of claims in person, by post or by electronic means. 

Submission of false or misleading proofs of claim shall attract penalties.  

   

  Date : 04 September, 2020 

  Place : Mumbai 

         
   Amit Gupta 

 Liquidator of Forever Precious Jewellery And Diamonds Limited 

                 Reg. No.: IBBI/IPA-001/IP-P00016/2016-17/10040 


